e

e
NATIONAL HUMAN
RIGHTS COMMISSION

.......................................................................................................................................................................................

TIMES OF INDIA, Delhi,

19.10.2024

Page No. 2, Size:(14.63)cms X (12.50)cms.

VP questions ‘global silence’
on attacks on region’s Hindus

‘Not Right To Be
Too Tolerant To
Such Abuses’

New Delhi: Vice-President
Jagdeep Dhankhar on Fri-
day flagged human rights vi-
olations against Hindus in
India’s neighbourhood and
questioned the global si-
lence, saying being “too tol-
erant” against such trans-
gressions was not appropri-
ate. Questioning the “deafen-
ing silence” of the “so-called
moral preachers, custodians
of humanrights”, Dhankhar
said they stand exposed.

“They are mercenaries
of something which is total-
ly antithetical to human
rights,” Dhankhar said ad-
dressing the foundation day
celebrations of National Hu-
man Rights Commission.

He added we are “too tol-
erant” and being too tolerant
to such transgressions is not
appropriate. “Think if you

Vlce Presment Dhankhar at the foundation day event of NHRC on Fnday

were one of those,” he said
asking the people toreflect.
“Look at the kind of bar-
barity, traumatised experi-
ence of boys, girls, and wom-
en,” the VP said, adding that
religious places were being
subjected to sacrilege. Howev-
er,hedidn'tnameany country,
The vice-president also
cautioned that some perni-
cious forces were trying to
show India in a “bad colour”
and called for a “counter-at-
tack” to neutralise such at-
tempts. Healsosaid that India
doesnotliketobesermonised

or lectured on human rights.

He described the Parti-
tion, imposition of Emergen-
cy and the 1984 anti-Sikh riots
astraumatisingeventswhich
“stand as sombre reminder
of fragility of liberty".

He said there are “perni-
cious forces, that seek to un-
fairly taint us” & these forces
havea“sinister design” touse
international foratoquestion
our human rights record.

He said there was need to
neutralise such forces and
they should be neutralised
“by actions which exemplify;

if Imaysay in Indian context,
‘pratighat’ (counter-attack)”.
The vice-president said
these forces have devised in-
dexes and rank everyone in
the world to show “our nation
in bad colour”. He hit out at
hunger index, which ranked
India poorly, saying during
the Covid pandemic, the govt
supported over 80 crore peo-
ple with free ration regard-
less of their caste and creed.
The VP said the “sinister
forces” are driven by an agen-
da which is “fiscally fuelled”
by people who seek to make a
name for themselves. “Time
to shame them. They try to
create havoc with the eco-
nomicsystem of the country.”
Underlining the safety of
minorities in India, he said
the country is way ahead of
others when it comes to pre-
serving human rights, par-
ticularly those of minorities,
themarginalised and vulner-
able sections of the society.
Healsonoted thatatthedo-
mestic front, some were try-
ing touse human rights to fur-
ther their political agenda. emi
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‘Silence’ on condition of Hindus:
Dhankhar slams ‘moral preachers’

EXPRESSNEWS SERVICE
NEW DELHI, OCTOBER 18

VICE PRESIDENT Jagdeep
Dhankharon Friday said there
was a global silence on the
*plight of Hindus” in neighbour-
ing countries.
Addressing the foundation
il day programme of National
Human Rights Commission
{(NHRC}, Dhankhar said there
was a “deafening silence from
so-called moral preachers, cus-
todians of human rights” when it
cameto the conditionof Hindus,
“They are mercenaries of some-
thing which is totally antitheti-
cal to human rights. Look at the
kind of barbarity, torture, trau-
matised experience of boys, zirls
and women, Look at our reli-
gious places being sacrileged.”
he said.

Without naming any coun-
tries, Dhankhar said there was a
need to address humanitarian
crises faced by Hindus in some
regions. Hisstatement comes af-
ter the recent attacks on Hindu
temples in Bangladesh.

The Ministry of External
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Vice President Jagdeep Dhankhar with NHRC chairperson
Vijaya Bharathi Sayani at the foundation day of the National
Human Rights Commission, Friday. P

Affairs (MEA) condemned these
incidents as “deplorable” last
week. "Being too tolerant of such
transgressions is not appropri-
ate. Evidence in episode after
episode is piling up that the
‘deep state’ is engaging in law-
fare against rising powers,” he
said.

“Look at the prime example
of the Citizenship Amendment
Act, There couldn't be a better
gesture of social magnanmity
collectively expressed by an Act
of Parliament,” he said. The Act
provided refuge to those fleeing

Sat, 19 October 2024
https://epaper,indianexpress, com/c/76! T

persecution in their home coun-
tries.  The Citizenship
Amendment Act fast-tracks cit-
izens hip for non-Muslim mi-
grants from Pakistan,
Afghanistan and Bangladesh.

Hesaid humanrights should
not be used as a foreizn policy
tool orto influence others.

Speakingof the human rights
of those “who take law into their
own hands, who challenge the
law, who use firearms, who cre-
ate terror”, the VP said society
cannot be held captive to “viola-
tors of law",

i(aris)
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‘Pernicious forces maligning
India’s human rights record

Ishita Mishra
NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
irrespective of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
31st foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of
human rights.

The Vice-President cau-
tioned against “pernicious

forces” working to malign
India’s human rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them fi-
nancially,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one-sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom. The country’s rich
cultural tapestry showcas-
es its strength in diversity,
she said.
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ty failing Hindus facin

human rights abuses: VP Dhankhar

PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.



VEER ARJUN, Delhi, 19.10.2024

Page No. 8, Size:(8.49)cms X (7.73)cms.

AT T F T fead FAre

T fewett, (s | T HeafieT
AN (TICHSTHT) = shrdamesr
s fasmET ARl A T YRR
ufyem ST & Tevratfa § nfgersit &
i A IeieT & e o1 o faan
I T HIAE § Hieh W ST ST S
& e e 5 fod & s ey
T B IR FAMFT T Ieerg foma |

IRH TR faEm vaw # UelE
AMETEERTT 3TN (TIUE3CET) &1
31t TS F S W A U
SHTASHH ol Talad L g¢ a8 femoft
W Y SFIUT W STEN & Uy
SR YAEE g Sffafy % ¥ § 69
o Sufter & (A e, TSRt
7 et ® Wi, ST WGkl JINI 0w
T TE! =T T 3K e S
T e ofed Aafusy SowT &

T HCYRET Al ohT fSTer T

SR HIAET BT TETETT e 81 3=
ufy=n S & I 24 W 56 %
gevrater # wfgenett & wiyw o=
Iefted & WWel oI TW 9§ W H
YT CUHSTE &1 s e &
frepet &1 o 7e foram gt T W,
IO HARE 3 g1t &1 ° iy aer &
TeyrEte ¥ afgenet & feams 3T
ST 7 Bet o et foard o afafamar
STad & |

TAUHETRE Tt gRT Ae 1 F
TE ST o ¥ 3 UAeT T AR 9T
a1, o diefat o1 = | | aren
ae | SeyTETE A ¥ 39 9 & UKy
T erifaes O @ foar or s ufvem
T H A gUHE S 9 e U
I &% faers w2 wiug afeen defqr
TRT TR FT 1 &)




RASHTRIYA SAHARA, Delhi, 19.10.2024

Page No. 6, Size:(23.96)cms X (23.28)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

TATIIRE Y@ T
HEYTETIT T o oTeh fehRam

g faeelt (wman) | U
qHAHER 3TN (TAUETRE)
F1 FaES T fae Rdt
T A AR I 9 AN &
Heymate § wfeenstt F i
I IdtE F we F o e
#iR 79 e § W% | TR
I A & 9% S R e
% e f | FB FIN
TR F I |

I 7 faem vEm |
UG HAEMER A
(TFEEE) & 313 ade F
TR R AN UF FEFH
1 YA A g 7% feoi # |
TH FTR W AN F A
N THEE A Y F w9
T 49 R 39q 9|

T A F, “TACESTRE A
firrea ¥ i, aven wgd, Ao
R 92 TEl 1 9o 3R Ffwen
Z@ye d TER At
UHAHR IeeEA & ANE

B 314 adfns )
®rdmd A

e A R 21 3R
oS e F IW 24 TOA
o & Heuata § afeensi F
o 4 IdTeT & Ael SRS
74 3Tie  weRieE U
F 9 fde F frerdl 1 i 7
foFn | T 3 A, TR
AeE @ H ofeem @TE &
Hevmafa & wfeenet & faems
A 3R 49 wHe # iR
foad s et = = |
CAUESTRE Jee 3R 9
R FI T 4§ 97 3R T =
e | 31, e difedt
A WA B AT 3 | HRerae
e 4 3 ad & 9RY #
Torfas 1 & o @1 5|
gfeem @ § TaEg umE
FE | 92 U 70 & faens
FP *iga afeen dfed g7

STRIY &Y 7 4|

Hifem ¥ =9 ¥9 |/
YFIA 3791 R o, RaieR
sFEm 3 feod F R wfE
IR = g feu M
IR F FRO 3G TEA A
difedt 1 T F @, safE
q9F 3R IEE 7 3R A
#A # s & e gER
F TUHARE! 3 UF 99H § FE
12 s 1993 F I
9 ¥ A F 30 fadar 2024
T AFM A 23,05,194 WTHE 1
Turen, f5 2,873 Tt I
= oW i fe |

9 HaArER o AR
F FHARF A9 3 FA 5
AR U =901 TH i
smRisen € & @@ F fem
o[, @aFa 3 Hem
gfea #1 F e afen W
T2 A1 1 376 AR F1 2
F ¥ foru g a9 21



AAJ SAMAJ, Delhi, 19.10.2024

Page No. 8, Size:(17.33)cms X (3.73)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

WEERR T 39SV 3iR SIFeIA &1 9% T6e NG ¥ e 89 o foe st ever ofv i
T €1 3% Fe1 fF 29 w1 929, 3 Fd & | SR T8 off Fer fF U e A
Fd M 1984 F @ Myl aead € gaFE o F & S g F 9w #

S T A A feE & T I fera T Fifere #1211 TR s
TGS J FE T @A a6, 9 T AN N Tl € R 9 e

T A% O Bl Feliehd 07 Aedl 21 52 Fifae TeEd F 20E 80 FE S F1 e
ST W & ST EAn AeaEfEn fetE 3iR ve it wer frg faer e g s

| W HEE 32H & o ff Fromn sed i 21 S o o e geeie | ard &1

\J U} A ) AR FA A TEW B T e fewrd T

& T Aedd

7% feeeit T F Iwrald ey YTEe |
o A TR A 1 3E fR 2w R
FS TACTE qd WA I FEAW F
T T T &1 IR T T T TR
femmn =edt €1 UH waEl S S w1 F
feru STl Boen S 2| TS iR
JEN ¥ T feam TanE W Swrta
qHag 3 Fel o ¢ GaEs ahal #1

e




NAVODYA TIMES, Delhi, 19.10.2024
Page No. 11, Size:(5.32)cms X (6.11)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

PP dIbd MIed Pl d6-H B
ol v 22 Diferer : s

Ffewet, 18 sEgEe (Uit ):  ferett e 2 €1
ST S S S YN IR e T 3 WAl
%1 F8 h FOEHFRS aihd sia=ld HAl &1 THe 5
A ol =S LA %1 IR EHL A R S WHEe
I E N TR W T e #gE o §) T
& AT FE F o g FE T U G &

‘gfeaE’ w1 F AEH : HIET FH I FE §

e urEs d e g R U i R Hed H
e fF =1 ot @ | | T T feer” e
AHAEHRT T 3969 91 ' F1 IWUE FIA
ATAT T THE FIE | o Tl A e

IEM T8l TEHE TEal 4 GEHE 990
SRR A & T U E e § 5 fomet
3 9eH, ANEFE @0 & E0E 9le U9 S |
FFTsT sl 1084 Sl 5%R v gEEE W AT
w711 o UHI Sed HeAu aarE, e e, e g
e A 1 s 1 M i et e



VIRAT VAIBHAYV, Delhi, 19.10.2024

Page No. 1, Size:(29.47)cms X (8.25)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

e JUERCU(C €785 & DEl- PO alfoldIed dibd aled ) &ied Bid U2l deel DI dfolel De &8 &

vsiell w 1S Rl

IRl ST e 3 u
& 73 ¥ figait & ArenfusR
FooraA ol R o g0 36 R
I TR 51 1 <l 9T YEER
F1 Tl 3o A FE fF gy
TE & Sovied & i srafes
wfew) 21 3fem & 2 wES
J quErfd AfaF STRIRH,
AenfeRRRl 3 SR F T8
9odt T A Sen 3¢ Fa
I el | o T

IR TF AR S
F T few @ERE #)
Taiferd T g @, 3 O <
FUSHFZ T W AEH
AR o et &

3% e fow 79 wg wfew &
37 =9 9% F 9 & gfd
et afes) 21 e e 2
Y = T e
T andet = g e, Hifae
1 3 o 3 U O B

TR FE, TS, e o ue e i At s ﬁ#m,%@qﬁ?mﬁuﬁaﬁ
Hfgened 1 fFe o o wEE  SernEar g, 39 WA

Motkonel Human Fights Commizsian

Foundatmn Day

e i arafas R o W R

SEtEre, S fREt 397 6 A
T8 form souenfa oEs
Y & Fa fF =2 e
e R 7 e B e
Il R & R A
YHTH I HE HH 5 fau
YT Y 1 20T fomar|
YRS T & o o o
T AR T Sae A
SR G TR 7 &1 3
s, s @ e
WM 3T 1984 & fig faued
I % U TR HeAT S,

Sit 4 feardt € R smendt
et AT A &1 wEE A
e, S U AR W &
St U giEta w7 9 e
sfad Tl 9 ek @l
e & SR e R g et
ol ST T o T T
FHR WHeERR s T e
33 F T A 1 SHH Fel
o Tt el ) ST R
e & 3R 3% Ul wete
T Serg Fre s = S,
IR H R HeY § g @

yfereIreT o1 3T & ST
3 %@ R 5 Aedl 3 g
om T # ot U gfen | &
foreht =1 % ¢ @ € TfF 7
291 F A BfE 991 # W
HF | TR EHT YEHE W
i Fremn e, fomet o=
qEd w1 R @Te 1 3=
e o AT TERE TR &
A0 TERR A S o g9y )
TEmE fRT o 80 s |
sAfeRr @R w OqwR T9
g AT

¢S A DBl I%gaﬂﬂiﬂﬁammaﬂamﬁﬂamquﬂaﬁf?



NATIONAL HUMAN

RIGHTS

COMMISSION

VEER ARJUN, Delhi, 19.10.2024

Page No. 7, Size:(21.88)cms X (30.94)cms.

miﬁgﬁﬁw&mwaﬁﬁmﬁmmwwm

T¢ femett, (v | ST SRR
Y@ T YR & TeW § fegen &
AR Ieere 1 f7eh 30 50 39
TE BT T G BT g T VAR W
mmaﬁwf&mﬁm%

mﬁmmmﬁ#mﬁgﬂﬁ =
HAT 33 T TET o6 IAET SWieHT
T[T o7 T €| IR LT FAAEERT
ST & T g TARTE T T

FHELEE, A g

® S W e ¥ HEEERT % e
T IR FEF FHARA AT € 3K
TH T % ST & Ui sTears wiEw]
BT 3fam TR BT T @ §
ST T FY S A g,
mﬁqhwm%ﬁwvwﬂl
IR FE, CH, @EEHAl AW
Tfgenstt =1 for T w1 T W@ AT
ST HHEF STHIT FEAT T80 T, 39 W
T HI 3= we, fEn faF T
ufifer TeT T aTutaT fapar = TET B

TECEE, IB G 29T & AW et
forar e weEe T Ay wer
TB BIHERE qrhd I o @0 Bfe
YT HT T IV T TE & A IW
U JoITET 1 Fer &0 & fog  ufes
A HT e fmanivEe ¥ oy R
T o RA =7 g § AHaTERT T
I A A G TS T R SR
favrem, s @R T ST SR
1984 = fog Tt < =1 Tt =29
YIE w0 A feendt € fE
ST fRer T BT 21 ouEE T
FEl,  ®B

T AT & 91 O gt ® T Y
T S T § ity T =
%1 3I®M wel f& 3 ammar @
FATTEA W T TS FT AR
TratYER THE W 59w 3|8F &
I W B IEH e G A
=1 AT F & SETA§ AR IH G
FTARAT & WAT FIFR fFHA1 SET T
ST, 3R # wRAE T # wg A afee
=T ISR & | STEAR 7w
ATl | GO AR 2 SR 7 g
T iEdE T e aE TR
T E A BE T H AT | I
yEwl g w9 fremr @
foent Qe # WRa &1 T e 2
IR Tl O FRAT TERE FEEA &
N WEHR T o SR 9 # waw
for famm 80 =TE F Aferer w7 AT
TH S ST ST F e
TE AT OF O e ¥ R 8,
FEm eI gEr WES
wfafe wifae e =ed €1 3= e,
IR VIHER ST o1 AT AT TATE |



e

e
NATIONAL HUMAN
RIGHTS COMMISSION

DAINIK JAGRAN, Rastriya Sanskaran, 19.10.2024

Page No. 3, Size:(15.76)cms X (7.18)cms.

o TR RGO G R U g

ﬁmmmf‘aﬁir
o Joctg- B Uk
i Afew]
HEIRECEER

GIELE RG]
DI Bld G
B DI BITE!

7§ fowel, Og: IO FEH
Wﬂ%?m?ﬁrﬁ
gl = gawn W g &1 7o
F TR TEe 38 21 S=H
g § Rl ¥ orEiER
g F g T Heten
& Ieerad & i AEraE ee
2 3 = 2

SHEAT + IRAR F A
IR S (TATH AT
® W Taw wERE o
TIHGE A% SUevE,
T AT 9T A T 2
IR Fe, A U A F e
% 22 &, S T e TR
F WiGEe 1 B9 9gd A §
sl v ies i 51 o) S o151

THCA R4 1@ o
JOTT HRITEl! e
IR ) SRdE® F8
T I T e B
TeTare § afgenai o piE
21 SIT0T & Wike! Bl I5H |
I e IR o o
Y D T8 AR &R GAR Naie
T I [T T P PER
a1 @1 Jeeid bl | T8
TR & @I 50y
TIRTE ¥ STl Bis & o
fepan |
Oes] &1 STHa T8l ©1 Feh-
TETT S U2ar §, 39 W
TN FIfAT) g9R =Nt T
e fFen =1 W €1 gEs |

Bl 294 99 § T 2o
9 &l o

I = 217 Hailed d 98
TJaE 5t & F e
e ° 921 ©1 IR0 TH wEr
Eﬁrémaﬂﬁﬂﬁ%ﬂ ST
T e # | TAEE e
& 9RT F TR | HHEEER
W I G THE Tl ©
dr T ghEtad W |
TR T 1 ST BN
qHaTeER T T 94 Ia1dl
B o el e e e = 3
o o e T, fa g |
A FI T T 21 5= FaE
o S #R 99 = wEE R e

80 TS ¥ ufaw @t W OgE %ﬁﬂmjﬁ?aﬁ?@umﬂawarmﬂ$wwm

AR R BT [ [ B TR

tober, 2024
- ' Delhi

Wﬁwﬁmﬁm HTES |

i



NATIONAL HUMAN

RIGHTS

COMMISSION

DAINIK BHASKAR, Delhi, 19.10.2024

Page No. 23, Size:(5.65)cms X (5.49)cms.

JRIegald §ic- Jiawrcid eifaal & e s 3on

TSR il 3 R

&b AFIEPR

3cciE TR qul fddrs®: eawEs
ot | = foeeh q Fa B B, areEn ol a=ra

o fegell & famrs @ © AeaEn
Seete W e o = w6 OB
TR e o siaereE TEm i

: AR Tl
1 ¥ gE W oo
ae fHaAs 2
yEE 1 T

-

* ST, § o 9 R A
ITEIER 59 qE T 0H €1 e
w A ¢ B arERes afesm
e &1 ST W wgE € o
2, 3l a1 W 9E W g 9
AT 3T =R I Fe
AN it T WA T A
2l oieanadl, /=l W F @ a=E
Fi 37 &4 7 21 O THE 5 2
UEE 5 9E o ¥ & 9
HHENEERR T S W T o e
T A FA R, T 0 T
UG 2 § = geEitER SeesE A
12 #1 I TR St ohel B 98 aa 8
e 2 2 afaredty vl & faans
S SEH =T, S 9WE & s
& EE F o TS WM o A



NATIONAL HUMAN

RIGHTS

COMMISSION

HINDUSTAN, Delhi,

Page No. 24, Size:(11.96)cms X (13.23)cms.

JURTECH el <1 TSI <2 § fg 31l & Foreii 31 38 3ieer iR o fefar siars
AIdMIDBRI b JeID 21 Bl
alalaﬂaalﬁélaaﬂa 35 i

| Fremr ) |

T foeelt, fava dareemn
IRl SN g9@g A
YFFAR I TS < § fegai
faers &1 @ s=mE 3R
IR & &= TR TR ferar
et 1| 9Ra & T2 ¥ fegat
F faeF 21TR e & faems
Afvae it W e @
BU 314 %l f ‘Afawar &l
IJHEd 3R AAEEER]
TTETF B % A FEA aret T
TE QI A TR

TEd AEEaER SmEn
(TATERRE) F 319 TN
feers qoRYe 1 e 1 g
I 3 FE F TR @
Hfewy 2 ¢l 39 @%@ * Ieeiad
% faers wfas wfew &
a1 Sumefa e
ayTeRea e i 2l
TR H o sy
YUF U | T2 el 2 5 Fieten
¥ fegeit % Raems ermar 21 T
iy & 1 ge vy 3 9 am
F1 3R 3 TR e 1 fawa
AT | BT, STEafa 3 219
weE H R 39 % A
e | 321 T e B nfifem
T W afasar # S @ 2
IR 98 A FE F A

ﬁﬁéﬁﬂwa‘r
& R0 fegw WARIE @) dalft
¥ IUNEUT TG SHEE | et

AT eI 9L e 4T AT
G TS T |
I 9TEE T 2 F
faTsTH, STaTeRTe @] e ST
3T 1984 % o fadet i 1
weAislt w1 forsk T oiit e
for A aedl e T Ay
Frdr R faemd 2 | 32 Far
e e A1 TehTes AIhel €, SN T
gfEfer e ¥ wHa i e
Bia Y91 FCh Hellhd H
RS W SR e
¥ UY yAE S HA E
Wuﬁrﬂmﬂﬂ?{ﬁ a7dter i

I TR T % 9 feEH & fo
gl::vﬁaﬁ%gamimaﬁr%
fep 21

e H g fiel 2 2 o g
e 39l wifaedl & faemp
R o e & | Wy

Wﬁé&&wgﬁmmm
YARIE & ERA UM P SRR 5 | &8

€998 A AR W dfas  WHARERT &1 SR T W
guﬂmwzaﬁaﬁmwé’! et 3R 991 3T & g
Pl ftp T Wi R PO facen iftt P Iuevr & wu ¥
mmmaﬂm &1 oo 5w 2 3R A E
a5 @ [y HHamteeRl 31 e ST WiEw | SRR
S BB B @ E | TR 8583 o8l b AW
321 @8l fts 1@ & 9 P a1 3R vififer s peifa’ o

U Hfca WU 2 | 32 o b
3! Pae qel IS ol BT
S AT GE P 2 |

BT 91 A T g 3
SUTEf 3 e o S HeHRt
3 S TR A ST 397 e
WaE R At 80 Fe Y ifern
S I g T feE S
R H STeTE@Th! i GO Al
r@ifFd # gL F@ %
HAaAITERR] & E8107 & gHel §
U 391 gE ¥ Sgd i g,
WHHT ACTHEIH], G915
TN W T2 s s A
GIUEE EClPEan e e

HEyTET o 57 : W A
TR T SRR ST
Frdares Aeger faerar
T 3 S ¥ gevrEet #
Afeenail & FHiaq 49 3afiga F
o =1 foren fapa

3 T 23 W@ | aAfiew
Tt T feram o - s A

FEAR FN S 37 TF F9H H
et o1 o6 12 Srager, 1993 i
ST T F e Y 30 e,
2024 % 3R A 23,085,194
AT o e T iR T
STee it foern | 59 § 2,873
HHe W AET &9 9
faam =mEm 3 IHE
8,731 "Il N HHEENUHR
Seeied & tifsdl # FoT 254
Fg 599 4 e F gt
% AR T 3N Fera ek |

o fae § smEm A war s
1 STRIER, 2023 ¥ 30 faeg,
2024 ¥ W9 IEA 68,867
ATl %1 faerT o iR 404
amE § SIfHER Sewsd &+
difedt =1 2nfefs Ted F ® T Y
17.88 FE T4 § aifers F
famfm =

19.10.2024



JANSATTA, Delhi, 19.10.2024

Page No. 14, Size:(5.27)cms X (6.19)cms.

HHAERERTI ok TIeIuT |
TR a1 & 3T <91t
'@I’ail'lﬁ:

75 feeelt 18 3EER | i i

I IAAfeRE 3T At &1 AEeanfeeRd &
4 PFAT F AT WRAGA AT A B0 | S
foermy marm ) faem ez SraEEs asay s
IPMEE SEN gAEE A 9rE J@EE 3w v
fFm i za s W AT % &9 % B9 H 9NG F 9
AMETT 9T UF TSI WA O WIEm & i
AW H1 Ot WEEE IO Uagaa 9 EOE A4
foFan g1 %1 @mm A

I ATH T W AEGEE F O BA OF
21 F ueafasd & Al # SANE BE F
[ F HEE O 9Ed A & - Eerm # ) am
FFAFE g A e ¥ @ gfem g
HH TS F Wi Ieerrg g fu d

. Sat, 19 October 2824
'm https://epaper.jansatta.com




RASHTRIYA SAHARA, Delhi, 19.10.2024

Page No. 3, Size:(13.88)cms X (30.90)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

g3t o AR 3o
wgﬁmﬂg&ﬂaﬁm’é

Hiﬁﬁ%(m)lwwqﬁlmm%m%
w2 # figsil & amafeRr oo & o sn ™
TE2 T S g 3 IOl W YERAR I A 39 3R
21 foF 70 e F IeehH & i STt Sfewy’ 2 3fa
T 2 TS A A Ao TR, TR &
Wkl F W IO W 9 BA W FA F T
i a2 a@ammm%
T s FaRiE 1 Haiia R4 70 4, "&?{mm%ﬁ
m%%aaish{ﬂmﬂwmrﬂ%mil
w1 o6 79 T e # 3R T\ W F S & 9
syeafirar wfew] 2 3fem 78 21
ST A ENT A SR FA F ST R T F,
A fF 70 a9 ft 37 J 0 21 IR T, T,
=gt 3R afeenei 1 fFa e F b @ e S
R SR Fo1 921 2, 39 R 1R Fifew | 324 F4,
2faq fr TR i el F1 sl fem W @ 2
FEEE, IR Rl 291 AW T o IR A /e
ﬁmﬁﬁ A aRd 9Rd 1 ‘G0E 3fa 99w
ﬁmw@%ﬁtaﬂiwmmimm%
for wivem’ &34 &1 AeER | S9EE 3 FE, 9Ra F
ZE | TFEERR] R 3929 A FAEAH G4 6E 78 21



NAVBHARAT TIMES, Delhi, 19.10.2024

Page No. 15, Size:(2.01)cms X (2.70)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

AR W

= didftang, 72 el
TR TR S
AR S T ARG T
TSR Joer 91
T 20 56 R W g

] T O e I B |
T T i T e
3 TUSTE, A
o5 THEE 9 A e
3T B



NATIONAL HUMAN
RIGHTS COMMISSION

STATESMAN, Bhubaneswar, 19.10.2024

Page No. 5, Size:(14.80)cms X (9.23)cms.

India’sdevelopmentdeeply connected with
environmental conservation: Jaishankar

STATESMAN NEWS SERVICE
NEW DELHI, 18 OCTOBER:

External Affairs Minister S
Jaishankar on Friday empha-
sised that India's development
journeyisdeeply connected
with environmental conser-
vation.

He reaffirmed the gov-
ernment's commitment to
the welfare of Scheduled
Tribes through various ini-
tiatives, highlighting that the
Antyodayaschemeisrooted
in the principle of uplifting
marginalised communities
and ensuring that no one is
left behind.

The minister was inau-
gurating the second edition
of the art exhibition "Silent
Conversation: From Margins
to the Centre" in New Delhi.

The four-day exhibition has
been organised by the Nation-
al Tiger Conservation Author-
ity in collaboration with the
Sankala Foundation, the
National Human Rights Com-
mission and the International
Big Cat Alliance.

Mr Jaishankar said India
had achieved remarkable
progress in environmental
conservation under the lead-
ership of Prime Minister
Narendra Modi. He high-

lighted that the 2022 amend-
ments to the Wildlife Pro-
tection Act aim to balance
environmental conservation
with development needs.
He credited the success
of the National Tiger Con-
servation Authority to tribal
communities and forest
dwellers, whose guardianship
has helped forests thrive and
who actively combat poach-
ing. He emphasised that poli-
cies are most effective when
embraced by all citizens,
referring to the concept of
Janbhagidari. Union Minister
for Environment, Forests,
and Climate Change Bhu-
pendra Yadav emphasised
in the video message, that
the spirit of coexistence
reflects how communities
live in harmony with, protect,

and respect nature. He praised
this approach, especially as
the world faces critical chal-
lenges such as climate change,
biodiversity loss, and soil
desertification.

On the occasion, a book
titled "Hidden Treasures:
India’s Heritage in Tiger
Reserves" and a magazine
called "Big Cats" were also
released.

The exhibition aims to
recognise the conservation
ethos of tribal communities
and highlight the symbiotic
relationship between these
communities and the envi-
ronment. It seeks to inspire
future generations to appre-
ciate this connection and
provides tribal artists an
opportunity to engage with
visitors.
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External Affairs Minister S
Jaishankar on Friday empha-
sised that India's development
journeyisdeeply connected
with environmental conser-
vation.

He reaffirmed the gov-
ernment's commitment to
the welfare of Scheduled
Tribes through various ini-
tiatives, highlighting that the
Antyodayaschemeisrooted
in the principle of uplifting
marginalised communities
and ensuring that no one is
left behind.

The minister was inau-
gurating the second edition
of the art exhibition "Silent
Conversation: From Margins
to the Centre" in New Delhi.

The four-day exhibition has
been organised by the Nation-
al Tiger Conservation Author-
ity in collaboration with the
Sankala Foundation, the
National Human Rights Com-
mission and the International
Big Cat Alliance.

Mr Jaishankar said India
had achieved remarkable
progress in environmental
conservation under the lead-
ership of Prime Minister
Narendra Modi. He high-

lighted that the 2022 amend-
ments to the Wildlife Pro-
tection Act aim to balance
environmental conservation
with development needs.
He credited the success
of the National Tiger Con-
servation Authority to tribal
communities and forest
dwellers, whose guardianship
has helped forests thrive and
who actively combat poach-
ing. He emphasised that poli-
cies are most effective when
embraced by all citizens,
referring to the concept of
Janbhagidari. Union Minister
for Environment, Forests,
and Climate Change Bhu-
pendra Yadav emphasised
in the video message, that
the spirit of coexistence
reflects how communities
live in harmony with, protect,

and respect nature. He praised
this approach, especially as
the world faces critical chal-
lenges such as climate change,
biodiversity loss, and soil
desertification.

On the occasion, a book
titled "Hidden Treasures:
India’s Heritage in Tiger
Reserves" and a magazine
called "Big Cats" were also
released.

The exhibition aims to
recognise the conservation
ethos of tribal communities
and highlight the symbiotic
relationship between these
communities and the envi-
ronment. It seeks to inspire
future generations to appre-
ciate this connection and
provides tribal artists an
opportunity to engage with
visitors.
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STATESMAN NEWS SERVICE
NEW DELHI, 18 OCTOBER:

External Affairs Minister S
Jaishankar on Friday empha-
sised that India's development
journeyisdeeply connected
with environmental conser-
vation.

He reaffirmed the gov-
ernment's commitment to
the welfare of Scheduled
Tribes through various ini-
tiatives, highlighting that the
Antyodayaschemeisrooted
in the principle of uplifting
marginalised communities
and ensuring that no one is
left behind.

The minister was inau-
gurating the second edition
of the art exhibition "Silent
Conversation: From Margins
to the Centre" in New Delhi.

The four-day exhibition has
been organised by the Nation-
al Tiger Conservation Author-
ity in collaboration with the
Sankala Foundation, the
National Human Rights Com-
mission and the International
Big Cat Alliance.

Mr Jaishankar said India
had achieved remarkable
progress in environmental
conservation under the lead-
ership of Prime Minister
Narendra Modi. He high-

lighted that the 2022 amend-
ments to the Wildlife Pro-
tection Act aim to balance
environmental conservation
with development needs.
He credited the success
of the National Tiger Con-
servation Authority to tribal
communities and forest
dwellers, whose guardianship
has helped forests thrive and
who actively combat poach-
ing. He emphasised that poli-
cies are most effective when
embraced by all citizens,
referring to the concept of
Janbhagidari. Union Minister
for Environment, Forests,
and Climate Change Bhu-
pendra Yadav emphasised
in the video message, that
the spirit of coexistence
reflects how communities
live in harmony with, protect,

and respect nature. He praised
this approach, especially as
the world faces critical chal-
lenges such as climate change,
biodiversity loss, and soil
desertification.

On the occasion, a book
titled "Hidden Treasures:
India’s Heritage in Tiger
Reserves" and a magazine
called "Big Cats" were also
released.

The exhibition aims to
recognise the conservation
ethos of tribal communities
and highlight the symbiotic
relationship between these
communities and the envi-
ronment. It seeks to inspire
future generations to appre-
ciate this connection and
provides tribal artists an
opportunity to engage with
visitors.
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‘Pernicious forces maligning
India’s human rights record

Ishita Mishra

NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
nrespective  of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
31st foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

(S5
Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of
human rights.

The Vice-President cau-
tioned against “pernicious

forces” working to malign
India’s human rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them fi-
nancially,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one-sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom. The country’s rich
cultural tapestry showcas-
es its strength in diversity,
she said.
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‘Pernicious forces maligning
India’s human rights record

Ishita Mishra

NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
nrespective  of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
31st foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

(S5
Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of
human rights.

The Vice-President cau-
tioned against “pernicious

forces” working to malign
India’s human rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them fi-
nancially,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one-sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom. The country’s rich
cultural tapestry showcas-
es its strength in diversity,
she said.
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‘Pernicious forces maligning
India’s human rights record’

Ishita Mishra
NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
irrespective of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
3ist foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

(g
Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of
human rights.

The Vice-President cau-
tioned against “pernicious

forces” working to malign
India’s human rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them fi-
nancially,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one-sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom. The country’s rich
cultural tapestry showcas-
es its strength in diversity,
she said.
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VP questions ‘global silence’
on attacks on region’s Hindus

‘Not Right To Be
Too Tolerant To
Such Abuses’

New Delhi: Vice-President
Jagdeep Dhankhar on Fri-
day flagged human rights vi-
olations against Hindus in
India’s neighbourhood and
questioned the global si-
lence, saying being “too tol-
erant” against such trans-
gressions was not appropri-
ate. Questioningthe “deafen-
ing silence” of the “so-called
moral preachers, custodians
of humanrights”, Dhankhar
said they stand exposed.

“They are mercenaries
of something which is total-
ly antithetical to human
rights,” Dhankhar said ad-
dressing the foundation day
celebrations of National Hu-
man Rights Commission.

He added we are “too tol-
erant” and beingtoo tolerant
to such transgressions is not
appropriate. “Think if you

Vice-President Dhankhar at the foundat:on day event of NHRC on Fnday

were one of those,” he said
asking the people toreflect.
“Look at the kind of bar-
barity, traumatised experi-
ence of boys, girls, and wom-
en,” the VP said, adding that
religious places were being
subjected to sacrilege. Howev-
er,hedidn’tnameany country.
The vice-president also
cautioned that some perni-
cious forces were trying to
show India in a *bad colour”
and called for a “counter-at-
tack” to neutralise such at-
tempts. Healsosaid that India
doesnotliketobesermonised

or lectured on humanrights.

He described the Parti-
tion, imposition of Emergen-
cy and the 1984 anti-Sikhriots
astraumatisingevents which
“stand as sombre reminder
of fragility of liberty”.

He said there are “perni-
cious forces, that seek to un-
fairly taint us” & these forces
havea “sinisterdesign” touse
internationalforatoquestion
our human rightsrecord.

He said there was need to
neutralise such forces and
they should be neutralised
“by actions which exemplify,

if Imay say inIndian context,
‘pratighat’ (counter-attack)”.
The vice-president said
these forces have devised in-
dexes and rank everyone in
the world to show “our nation
in bad colour”. He hit out at
hunger index, which ranked
India poorly, saying during
the Covid pandemic, the govt
supported over 80 crore peo-
ple with free ration regard-
less of their caste and creed.
The VP said the “sinister
forces” are driven by an agen-
da which is “fiscally fuelled”
by people who seek to make a
name for themselves. “Time
to shame them. They try to
create havoc with the eco-
nomicsystemof the country.”
Underlining the safety of
minorities in India, he said
the country is way ahead of
others when it comes to pre-
serving human rights, par-
ticularly those of minorities,
themarginalised and vulner-
able sections of the society.
Healsonoted thatatthedo-
mestic front, some were try-
ing to use human rights to fur-
ther their political agenda. pmi
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VP questions ‘global silence’
on attacks on region’s Hindus

‘Not Right To Be
Too Tolerant To
Such Abuses’

New Delhi: Vice-President
Jagdeep Dhankhar on Friday
flagged human rights viola-
tionsagainst Hindus in India’s
neighbourhood and ques-
tioned the global silence, say-
ing being “too tolerant”
against such transgressions
was not appropriate. Ques-
tioning the “deafening si-
lence” of the “so-called moral
preachers, custodians of hu-
man rights”, Dhankhar said
they stand exposed.

“They are mercenaries of
something which is totally an-
tithetical to human rights,”
Dhankhar said addressing the
foundation day celebrationsof
National Human Rights Com-
mission. He added we are “too
tolerant” and being too toler-
ant to such transgressions is
not appropriate. “Think if you
wereoneof those,” hesaidask-
ing the people to reflect.

“Look at the kind of barbar-
ity traumatised experience of
boys, girls, and women,” the VP

said, adding that religious plac-
eswerebeingsubjected tosacri-
lege. However, he didn't name
any country.

The vice-president also cau-
tioned that some pernicious
forces were tryving to show In-
dia ina “bad colour” and called
for a “counter-attack™ to neu-
tralise such attempts. He also
said that India does not like to
be sermonised or lectured on
human rights.

He described the Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as trau-
matising events which “stand
as sombre reminder of fragili-
ty of liberty™.

He said there are “perni-
cious forces, that seek to un-

fairly taint us” & these forces
have a “sinister design” to use
international fora to question
our human rights record.

He said there was need to
neutralise such forces and they
should be neutralised “by ac-
tions which exemplify, if I may
say in Indian context, ‘pratigh-
at’ (counter-attack)”.

The vice-president said
these forces havedevised index-
es and rank everyone in the
world to show “our nation in
bad colour”. He hit out at hun-
ger index, which ranked India
poorly; saying during the Covid
pandemic, the govt supported
over 80 crore people with free
ration regardless of their caste
and creed.
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VP questions ‘global silence’
on attacks on region’s Hindus

New Delhi: Vice-President
Jagdeep Dhankhar on Friday
flagged human rights viola-
tions against Hindus in In-
dia’s neighbourhood and
questioned the global silence,
saving being “too tolerant”
against such transgressions
was not appropriate. Ques-
tioning the “deafening si-
lence” of the “so-called moral
preachers, custodians of hu-
man rights”, Dhankhar said
they stand exposed.

“They are mercenaries of
something which is totally
antithetical to human
rights,” Dhankhar said ad-
dressing the foundation day
celebrations of National Hu-
man Rights Commission.

He added we are “tootoler-
ant” and being too tolerant to
such transgressions is not ap-
propriate. “Think if you were
one of those,” he said asking
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VP Dhankhar at the foundation day
event of NHRC on Friday

the people to reflect.

“Look at the kind of bar-
barity, traumatised experi-
ence of boys, girls, and wom-
en,” the VP said, adding
that religious places were be-
ing subjected to sacrilege.
However, he did'nt name
any country.

The wvice-president also
cautioned that some perni-

cious forces were trying to
show India in a “bad colour”
and called for a “counter-at-
tack” to neutralise such at-
tempts. He also said that
India does not like to be ser-
monised or lectured on hu-
manrights.

He described the Parti-
tion, imposition of Emergen-
cy and the 1984 anti-Sikh riots
astraumatisingevents which
“stand as sombre reminder
of fragility of liberty”. He
said there are “pernicious
forces, that seek to unfairly
taintus” & these forces havea
“sinister design” to use inter-
national fora to question our
human rights record. He said
there was need to neutralise
such forces and they should
be neutralised “by actions
which exemplify, if I may say
in Indian context, ‘pratighat’
(counter-attack)”. e1i
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VP criticises ‘global silence’
on human rights violations

‘Hindus Facing
Violations In
Neighborhood’

New Delhi: Vice-President
Jagdeep Dhankhar on Fri-
day flagged human rights vi-
olations against Hindus in
India’s neighbourhood and
questioned the global si-
lence, saying being “too tol-
erant” against such trans-
gressions was not appropri-
ate. Questioningthe “deafen-
ing silence” of the “so-called
moral preachers, custodians
of humanrights”, Dhankhar
said they stand exposed.

“They are mercenaries
of something which is total-
ly antithetical to human
rights,” Dhankhar said ad-
dressing the foundation day
celebrations of National Hu-
man Rights Commission.

He added we are “too tol-
erant” and being too tolerant
to such transgressions is not
appropriate. “Think if you

Vice- Presment Dhankhar at the foundatlon day event of NHRC on Frlday

were one of those,” he said
askingthe people toreflect.
“Look at the kind of bar-
barity, traumatised experi-
ence of boys, girls, and wom-
en,” the VP said, adding that
religious places were being
subjected to sacrilege. Howev-
er,hedid’'nt nameany country.
The vice-president also
cautioned that some perni-
cious forces were trying to
show India in a “bad colour”
and called for a “counter-at-
tack” to neutralise such at-
tempts. Healsosaid that India
doesnotliketobesermonised

or lectured on human rights.

He described the Parti-
tion, imposition of Emergen-
cy and the 1984 anti-Sikh riots
astraumatisingevents which
“stand as sombre reminder
of fragility of liberty”.

He said there are “perni-
cious forces, that seek to un-
fairly taint us” & these forces
havea “sinisterdesign” touse
international foratoquestion
ourhuman rights record.

He said there was need to
neutralise such forces and
they should be neutralised
“by actions which exemplify,

if Imay say in Indian context,
‘pratighat’ (counter-attack)”.
The vice-president said
these forces have devised in-
dexes and rank everyone in
the world to show “our nation
in bad colour”. He hit out at
hunger index, which ranked
India poorly, saying during
the Covid pandemic, the govt
supported over 80 crore peo-
ple with free ration regard-
lessof their caste and creed.
The VP said the “sinister
forces” are driven by an agen-
da which is “fiscally fuelled”
by people who seek to make a
name for themselves. “Time
to shame them. They try to
create havoc with the eco-
nomicsystemof thecountry.”
Underlining the safety of
minorities in India, he said
the country is way ahead of
others when it comes to pre-
serving human rights, par-
ticularly those of minorities,
themarginalised and vulner-
able sections of the society.
Healsonoted thatatthedo-
mestic front, some were try-
ing to use human rights to fur-
thertheir political agenda. em
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VP questions silence
on attacks on Hindus

New Delhi: Vice-President
Jagdeep Dhankhar on Fri-
: day flagged hu-
| manrights vio-
lations against
4| Hindus in In-
.| dia’'s  neigh-
1 bourhood and
questioned the
global silence, saying being
“too tolerant” against such
transgressions was not appro-
priate. Questioning the “deaf-
eningsilence” of the “so-called
moral preachers, custodians
of human rights”, Dhankhar
said they stand exposed.

“They are mercenaries of
something which is totally an-
tithetical to human rights,”
Dhankhar said addressing the
foundation day celebrations of
National Human Rights Com-
mission. He added we are “too
tolerant” and being too toler-
ant to such transgressions is
not appropriate. “Think if you
wereoneof those,” hesaid ask-
ing the people toreflect.

“Look at the kind of bar-
barity, traumatised experi-
ence of boys, girls, and wom-
en,” the VP said, adding that
religious places were being
subjected to sacrilege. Howev-
er, hedidn’t name any country.

The vice-president also
cautioned that some perni-
cious forces were trying to
show India in a “bad colour”
and called for a “counter-at-
tack” to neutralise such at-
tempts. He also said that India
does not like to be sermonised
or lectured on humanrights.

He described the Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as trau-
matising events which “stand
as sombre reminder of fragili-
tyof liberty”. Hesaid thereare
“pernicious forces, that seek to
unfairly taint us” & these
forces have a “sinister design”
to use international fora to
question our human rights re-
cord. He said there was need to
neutralise such forces and
they should be neutralised “by
actions which exemplify; if I
may say in Indian context,
‘pratighat’ (counter-attack)”.

The vice-president said
these forces have devised in-
dexesandrankeveryoneinthe
world to show “our nation in
bad colour”. He hit out at hun-
ger index, which ranked India
poorly, sayingduring the Covid
pandemic, the govt supported
over 80 crore people with free
ration. emi
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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PIONEER NEWS SERVICE ™
NEW DELHI

ice President Jagdeep

Dhankhar on Friday
slammed the global commu-
nity for failing to raise human
rights violations against Hindus
in India's neighbourhood and
questioned its silence of i ir:m'-
ing their suffering, saying being
"too tolerant’ against such
tran Sgl‘ESSi()DS was not appr{)—

priate.
Calling  them, "so-called
moral preachers and

custodians of human rights,”
who stand exposed, he said
‘they are mercenaries of
something which is totally
antithetical to human rights."
However, he did not name
any country.

Addressing the foundation
day celebrations of the
National Human  Rights
Commission on Friday, he
said we are "too tolerant” and
being too tolerant to such
transgressions is not
appropriate.”Think if you
were one of those," he said
asking the people to retlect.
"Look at the kind of barbarity,
torture, traumatised
experience of boys, girls, and
women, he said, adding look

at our religious places being
subjected to sacrilege.

The vice president also
cautioned that some
pernicious forces were trying
to show India in a "bad
colour” and called for a
"counter-attack” to neutralise
such attempts.

He also said that India does
not like to be sermonised or
lectured on human rights, He
described Partition,
imposition of Emergency and
the 1984 anti-Sikh riots as
traumatising events which
“stand as a sombre reminder

of fragility of liberty".
Dhankhar said there are
"pernicious forces, that in a
structured manner, seek to
unfairly seek to taint us' and
these forces have a "sinister
design” to use international
fora to question our human
rights record.

He also hit out at the hunger
index which ranked India
poorly, saving during the
Covi pandemic, the
government supported over
80 crore people with free
ration regardless of their caste
and creed.

The Vice President said the
"sinister forces" are driven by
an agenda which is “fiscally
fuelled"” by people who seek to
make a name for themselves.
“Time to shame them. They
try to create havoc with the
cconomic  system  of the
country’.

Underlining the safety of
minorities 1n India, he said
the country is way ahead of

others when it comes to
preserving human rights,
particularly those of

minorities, the marginalised
and vulnerable sections of the
society.

He also noted that at the
domestic front, some were
trying to use human rights to
further their political agenda.
In the course of his address,
Dhankhar said, "Evidence in
episode after episode" is
piling up that the "deep state”
Is engaging in efforts against
rising powers.

Human rights, Dhankhar
underlined, cannot and
should not be used as a tool of
foreign policy to exert power
and influence over others.
“Look at our school system-
we don't have the kind of
shootings that some countries
claiming to be very developed

have on a regular basis. Think
of those nations that turn
Nelson's eyve 1o such
horrendous transgressions of
human rights,” he said.
Dhankhar was of the view
that rights of other non-
Hindu refugees are repeatedly
invoked, "surprisingly; also in
the name of human rights,
when cases are filed in the
Supreme Court,”

History is testimony that
nations have completely lost
their  identity Dby not
addressing this issue. Tt has
global repercussions from the
perspective of human rights,
he warned.

NHRC's acting Chairperson
Vijaya Bharathi Savani talked
about the case of alleged
sexual harassment of women
at  Sandeshkhali in West
Bengal, as she recalled some
of the strong words the rights
panel used in its scathing
report after its on-spot
inquiry into the matter.
"NHRC has addressed a
broad spectrum of human
rights violations, including
custodial deaths, bonded

labour,  exploitation  of
marginalised groups and
denial of medical care,”

Sayani said.
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NHRC chief invokes Sandeshkhali case at foundation day event

NEW DELHI, OCT I8

NHRC's acting Chairperson Vijaya
Bharathi Sayani on Friday invoked the
case of alleged sexual harassment of
women at Sandeshkhali in West
Bengal, as she recalled some of the
strong words the rights panel used in
its scathing report after its on-spot
inquiry into the matter.

She made the remarks while
addressing an event to mark the 31st
anniversary of the National Human
Rights Commission (NHRC) at the
Vigyan Bhawan here with Vice
resident Jagdeep Dhankhar present
on the dais as the chief guest.

"NHRC has addresses a broad spec-

trum of human rights vielations,
including custodial deaths, bonded
labour, exploitation of margmalised
groups and denial of medical care
Sayani said.

She also recalled the case of alleged
sexual harassment of women at
Sandeshkhali in West Bengal's North
24 Parganas district, and the findings of
the NHRC's inquiry report published
in April this year.

"Recently, the NHRC responded to
grave reports of harassment and sexual
assaults against women at
Sandeshkhali in West Bengal. An on-
spot inquiry conducted by the NHRC
members revealed a climate of fear and
intimidation that prevented the victims

an Rights Commission

National Hum

The Sandeshkhali case assumed a
political colour and tumed info a full-
blown controversy earlier this year, as a
leader linked to the ruling Trinamool
Congress in West Bengal was at the

centre of the charges levelled by some
of the alleged women victims,

In its report that was widely pub-
lished in the media, the rights panel
made the observation that the "atmos-
phere created due to the atrocities by

the alleged accused persons rendered
the victirns silent”, while intimidation
and terror made them 'reluctant to
seek justice”,

This "climate of terror" not only
"perpetuates the cycle of abuse" but
also underscores the urgent need to
create a safe and supportive environ-
ment for vicims to "break free from the
shackles of silence”, it had observed.

The political face-off over the case
between the Trinamool Congress
(TMC) and the Bharatiya Janata Party
(BJP) also took centre stage in the run-
up to the 2024 Lok Sabha elections in
West Bengal.

On Wednesday, the NHRC said ina
statement that since its mcephon on

October 12, 1993, tll September 30,
2024, the commission handled
23,05,194 cases, including 2,873 which
it took up suo motu, besides recom-
mending the payment of monetary
relief to the victims of human rights
violations totallng more than Rs 254
crore in 8,731 cases.

Between October 1, 2023, and
Septernber 30, 2024, the commission
disposed of 68867 cases and recom-
mended more than Rs 17.88 crore as
monetary relief to the victims of rights
violations m 404 cases, it added.

Pointing at the numbers, Sayani said
that disposing of an "astounding” over
68,000 complaints shows the NHRC's
"commitment to justice”.
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Dhankhar flags human rights violations
against Hindus; questions global silence

NEW DELHI, OCT 18

VICE President Jagdeep Dhankhar on
Friday flagged human rights violations
against Hindus in India's neighbourhood
and questioned the global silence, saying
being "too tolerant" against such trans-
gressions was not appropriate. Questio-
ning the "deafening silence" of the "so-cal-
led moral preachers, custodians of human
rights”, he said they stand exposed.

"They are mercenaries of something
which is totally antithetical to human
rights," he said addressing the founda-
tion day celebrations of the National
Human Rights Commission.

He said we are "too tolerant" and
being too tolerant to such transgressions

1s not appropriate.

Friday, 1

Vir

R §
"Think if you were one of those," he
said asking the people to reflect.

"Look at the kind of barbarity, torture,
traumatised experience of boys, girls, and
women," he said, adding look at our reli-
gious places being subjected to sacrilege.

However, he did not name any coun-
try. The vice president also cautioned
that some pernicious forces were trying
to show India in a "bad colour" and called

for a "counter-attack" to neutralise such
attempts.

He also said that India does not like to
be sermonised or lectured on human
rights. He described Partition, imposition
of Emergency and the 1984 anti-Sikh riots
as traumatising events which "stand as
sombre reminder of fragility of liberty".

Dhankhar said there are "pernicious
forces, that in a structured manner, seek
to unfairly seek to taint us" and these
forces have a 'sinister design" to use
international fora to question our human
rights record.

He said there was need to neutralise
such forces and they should be neu-
tralised "by actions which exemplify, if I
may say in Indian context, 'pratighat'

(counter-attack)".
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‘Pernicious forces maligning
India’s human rights record

Ishita Mishra

NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
nrespective  of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
31st foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

(S5
Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of
human rights.

The Vice-President cau-
tioned against “pernicious

forces” working to malign
India’s human rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them fi-
nancially,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one-sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom. The country’s rich
cultural tapestry showcas-
es its strength in diversity,
she said.
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NHRC acting
chief recalls
‘climate of fear’
in Sandeshkhali

Times News NETWORK

New Delhi: National Human
Rights Commission acting
chairperson Vijaya Bharathi
Sayani on Friday invoked the
alleged sexual harassment of
women in Sandeshkhali in
West Bengal and said the spot
inquiry conducted by the com-
mission found a “climate of
fear and intimidation that pre-
vented victims from seeking
justice”.

Speaking at an event to
mark the 31st foundation day
of NHRC, Sayani said the com-
mission had addressed land-
mark cases and made signifi-
cant recommendations to up-
hold human rights in the coun-
try, She said NHRC had
addressed a broad spectrum of
human rights violations, in-
cluding custodial deaths,
bonded labour, exploitation of
marginalised groups and de-
nial of medical care. She also
recalled the findings of
NHRC's inquiry report on
Sandeshkhali published in
April.

“Recently, NHRC respon-
ded to grave reports of harass-
ment and sexual assaults
against women in Sandeshk-
hali in West Bengal. An on-spot
inquiry conducted by NHRC
members revealed a climate of
fear and intimidation that pre-
vented the victims from seek-
ingjustice," Sayani said.

NHRC secretary general
Bharat Lal said in the last one
year, more than 68,000 com-
plaints were registered and al-
most 70,000 were disposed of.
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Human rights body chief
invokes Sandeshkhali case

New Delhi: NHRC's acting
Chairperson Vijaya Bha-
rathi Sayani on Friday in-
voked the case of alleged sex-
ual harassment of women at
Sandeshkhali in West Ben-
gal, as she recalled some of
the strong words the rights
panel used in its scathing re-
port after its on-spot inquiry
into the matter.

She made the remarks
while addressing an event to
mark the 31st anniversary of
the National Human Rights
Commission (NHRC) at the
Vigyan Bhavan here with
Vice President Jagdeep
Dhankhar present on the
daisasthechief guest.

“NHRC has addresses a
broad spectrum of human
rights violations, including
custodial deaths, bonded la-
bour;, exploitation of mar-
ginalised groups and denial
of medical care,” Sayani
said.

She also recalled the case
of alleged sexual harass-
ment of women at Sandeshk-
hali in West Bengal's North
24 Parganas district, and the
findings of the NHRC's in-
quiry report published in
April this year.

"Recently, the NHRC re-
sponded to grave reports of
harassment and sexual as-
saults against women at
Sandeshkhali in West Ben-
gal. An on-spot inquiry con-
ducted by the NHRC mem-

=°
bers revealed a climate of
fear and intimidation that
prevented the victims from
seekingjustice,” Sayvanisaid.
The Sandeshkhali case as-
sumed a political colour and
turned into a full-blown con-
troversyearlierthisyear,asa
leader linked to the ruling
Trinamool Congress in West
Bengal was at the centre of
the charges levelled by some
of the alleged women
victims.

In its report that was
widely published in the
media, therights panel made
the observation that the "at-
mosphere created due to the
atrocities by the alleged ac-
cused persons rendered the
victimssilent", while intimi-
dation and terrormade them
"reluctant to seek justice".

This "climate of terror"
not only "perpetuates the cy-
cle of abuse" but also under-
scoresthe urgentneedtocre-
ate a safe and supportive en-
vironment for victims to
"break free from the shack-
les of silence", it had
observed.

“ India’s progress as a nation
is closely tied to its commitment

to human rights, which is deeply

embedded in our civilisation and

enshrined in our Constitution

| VIJAYA BHARATHI SAYANI
NHRC's acting Chairperson

On Wednesday, the NHRC
said inastatement thatsince
its inception on Oct 12, 1993,
till Sept 30, 2024, the commis-
sion handled 23,05,194 cases,
including 2,873 which it took
up suo motu, besides recom-
mending the payment of
monetary relief to the vic-
tims of human rights viola-
tions totalling more than Rs
254 crore in 8,731 cases.

Between Oct 1, 2023, and
Sept 30, 2024, the commission
disposed of 68,867 cases and
recommended more than Rs
17.88 crore as monetary relief
to the victims of rights viola-
tions in 404 cases, it added.
Pointing at the numbers, Say-
ani said that disposing of an
“astounding” over 68,000
complaints shows the
NHRC'’s “commitment to jus-
tice". In her address, the
NHRC acting chairperson al-
so said that human rights are
the cornerstones of a just so-
ciety ensuring dignity, free-
dom, and well-being for all,
besides empowering the mar-
ginalised to assert their entit-
lements. aGencies
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NHRC acting
chief recalls
‘climate of fear’
in Sandeshkhali

New Delhi: NHRC acting
chairperson Vijaya Bharathi
Sayani on Friday invoked the
alleged sexual harassment of
women in West Bengal's Sand-
eshkhali and said the spot in-
quiry conducted by the panel
found a “climate of fear and in-
timidation that prevented vic-
tims from seeking justice”.
Speaking at an event to
mark the 31st foundation day of
NHRC, Sayani said the com-
mission had addressed land-
mark cases and made signifi-
cant recommendations fo up-
hold human rights in the coun-
try. She said NHRC had

Recently, NHRC
responded to grave
reports of harassment
and assaults against
women in
Sandeshkhali in West
Bengal, said Vijaya
Bharathi Sayani

addressed a broad spectrum of
human rights violations, in-
cluding custodial deaths, bond-
ed labour, exploitation of mar-
ginalised groups and denial of
medical care. She also recalled
thefindings of NHRC’s inquiry
report on Sandeshkhali pub-
lished in April.

“Recently, NHRC respon-
ded to grave reports of harass-
ment and sexual assaults
againstwomen in Sandeshkha-
li in West Bengal. Anon-spot in-
quiry conducted by NHRC
members revealed a climate of
fear and intimidation that pre-
vented the victims from seek-
ingjustice,” Sayanisaid. NHRC
secretary general Bharat Lal
said in the last one year, more
than 68,000 complaints were
registered and almost 70,000
were disposed of and more
than Rs 17 crore was paid in
compensation to the aggrieved
and their next of kin. Tnn
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‘Pernicious forces maligning
India’s human rights record’

Ishita Mishra
NEW DELHI

India continues to feed
more than 850 million peo-
ple since the COVID-19
pandemic with free rations
irrespective of colour,
caste and class, said Vice-
President Jagdeep Dhank-
har while speaking at the
3lst foundation day of the
National Human Rights
Commission (NHRC) on
Friday. He said those who
talk of India’s hunger situa-
tion need to reflect upon
themselves.

Mr. Dhankhar appreciat-
ed the country’s human
rights record and termed it
“unmatched”.

“Bharat is way ahead of
other nations when it

1 iy

Jagdeep Dhankhar

comes to preservation of
human rights, particularly
of minorities, marginalised
and vulnerable sections of
society,” he said while
highlighting the country’s
“extraordinary” role as a
civilisational custodian of

human rights.
The Vice-President cau-
tioned against “pernicious
T

forces” working to malign
India’s luman rights re-
cord unfairly, domestically
and internationally. “Every
citizen of the country has
to be a champion of hu-
man rights and ensure no-
body manipulates them f-
nanciallyy. The national
interest should not be seen
with political prism but by
partisanship,” he said.

NHRC acting Chairper-
son, Vijaya Bharathi Saya-
ni, said that respect for in-
dividual dignity is central
to the Indian ethos, rooted
in ancient texts such as the
Vedas and the Gita. As a
home to one=sixth of hu-
manity, India is becoming
a role model in promoting
individual dignity and free-
dom, she said.
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https://www.livehindustan.com/bihar/hajipur/story-dm-yashpal-meena-reviews-cwjc-
cases-with-officials-in-hajipur-201729277435152.html
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VP Dhankhar Criticizes Global Silence on Hindu Rights Violations

https://www.devdiscourse.com/article/law-order/3126525-nhrcs-milestone-champions-
of-human-rights-in-india

Vice President Jagdeep Dhankhar addresses human rights violations against Hindus in
India's neighborhood, criticizing the global community's lack of response. In his speech
at the National Human Rights Commission, he calls for action against forces attempting
to tarnish India's reputation and emphasizes India's commitment to human rights.

Devdiscourse News Desk | New Delhi | Updated: 18-10-2024 15:22 IST | Created: 18-
10-2024 15:22 IST

Vice President Jagdeep Dhankhar has raised concerns over the human rights violations
against Hindus in neighboring countries, condemning the global silence on the issue.
Speaking at the National Human Rights Commission's foundation day celebrations,
he criticized international moral preachers for their inaction.

Dhankhar highlighted the atrocities faced by Hindus, urging reflection on the severity of
these incidents. He emphasized India's strong stance on human rights and cautioned
against forces that aim to tarnish its image with false narratives. Dhankhar also argued
against the misuse of human rights as a tool in foreign policy.

The Vice President pointed to historic events like Partition and the 1984 anti-Sikh riots
as reminders of the fragility of liberty. He stressed the need for India to counteract
international scrutiny that unfairly paints the nation in a negative light. He expressed
discontent with global indices undermining India's efforts.
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Jagdeep Dhankhar flags human rights violations against Hindus in
neighbourhood; questions global silence

https://www.telegraphindia.com/india/jagdeep-dhankhar-flags-human-rights-violations-
against-hindus-in-neighbourhood-questions-global-silence/cid/2056488

Questioning the 'deafening silence' of the 'so-called moral preachers, custodians of
human rights'’, he said they stand exposed

PTI New Delhi Published 18.10.24, 03:31 PM

Vice President Jagdeep Dhankhar on Friday flagged human rights violations against
Hindus in India's neighbourhood and questioned the global silence, saying being "too
tolerant" against such transgressions was not appropriate.

Questioning the "deafening silence" of the "so-called moral preachers, custodians of
human rights", he said they stand exposed.

"They are mercenaries of something which is totally antithetical to human rights," he
said addressing the foundation day celebrations of the National Human Rights
Commission.

He said we are "too tolerant” and being too tolerant to such transgressions is not
appropriate.

"Think if you were one of those," he said asking the people to reflect.

"Look at the kind of barbarity, torture, traumatised experience of boys, girls, and
women," he said, adding look at our religious places being subjected to sacrilege.

However, he did not name any country.

The vice president also cautioned that some pernicious forces were trying to show India
in a "bad colour" and called for a "counter-attack" to neutralise such attempts.

He also said that India does not like to be sermonised or lectured on human rights.

He described Partition, imposition of Emergency and the 1984 anti-Sikh riots as
traumatising events which "stand as sombre reminder of fragility of liberty".

Dhankhar said there are "pernicious forces, that in a structured manner, seek to unfairly
seek to taint us" and these forces have a "sinister design" to use international fora to
question our human rights record.

He said there was need to neutralise such forces and they should be neutralised "by
actions which exemplify, if | may say in Indian context, 'pratighat' (counter-attack)".
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The vice president said these forces have devised indexes and rank everyone in the
world to show "our nation in bad colour".

He also hit out at the hunger index which ranked India poorly, saying during the Covid
pandemic, the government supported over 80 crore people with free ration regardless of
their caste and creed.

The vice president said the "sinister forces" are driven by an agenda which is "fiscally
fuelled" by people who seek to make a name for themselves.

"Time to shame them. They try to create havoc with the economic system of the
country".

Underlining the safety of minorities in India, he said the country is way ahead of others
when it comes to preserving human rights, particularly those of minorities, the
marginalised and vulnerable sections of the society.

He also noted that at the domestic front, some were trying to use human rights to further
their political agenda.

In the course of his address, Dhankhar said, "Evidence in episode after episode" is
piling up that the "deep state" is engaging in efforts against rising powers.

Human rights, Dhankhar underlined, cannot and should not be used as a tool of foreign
policy to exert power and influence over others.

"Naming and shaming is a degraded form of diplomacy. You have to preach only what
you practice," he said.

"Look at our school system- we don't have the kind of shootings that some countries
claiming to be very developed have on a regular basis. Think of those nations that turn
Nelson's eye to such horrendous transgressions of human rights," he said.

Dhankhar was of the view that rights of other non-Hindu refugees are repeatedly
invoked, "surprisingly, also in the name of human rights, when cases are filed in the
Supreme Court." This, he asserted, exposes a political agenda aimed at disrupting the
demographic balance of the country, which could have global repercussions.

History is testimony that nations have completely lost their identity by not addressing
this issue. It has global repercussions from the perspective of human rights, he warned.
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https://jantaserishta.com/others/families-of-those-killed-in-judicial-custody-will-get-

compensation-nhrc-announces-rs-45-crore-3591613

janta se rishta.com18 Oct 2024 8:33 AM
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https://www.hindektatimes.com/107287/

Families of those killed in judicial custody will get compensation, NHRC announced to give Rs
4.5 crore

Hind Ekta Times21 hours ago
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Evening brief: Delhi govt's plan to tackle pollution; VP Dhankhar flags
human rights violations against Hindus & more

https://www.hindustantimes.com/india-news/evening-brief-vp-dhankhar-flags-human-
rights-violations-against-hindus-delhi-govts-plan-to-tackle-pollution-more-
101729253903107.html

ByHT News Desk Oct 18, 2024 06:48 PM IST

A brief of the biggest headlines, recommended stories, and a special collection of news
items that you should check out.

Vice President Jagdeep Dhankhar addressed concerns over human rights during the
31st anniversary of the National Human Rights Commission (NHRC) on Friday,
warning of “pernicious forces” that aim to tarnish India’s reputation internationally. He
highlighted the need for vigilance against these forces and acknowledged the post-poll
violence in West Bengal during his governorship, calling it an isolated but troubling
incident. Despite such challenges, Dhankhar asserted that India has made significant
progress in human rights, emphasizing the importance of equality and dignity for all. He
urged collective responsibility for protecting these rights, stressing that respecting
others' rights is essential to democracy and the Constitution. Dig deeper

As air quality concerns rise in Delhi, Environment Minister Gopal Rai announced the
formation of a coordination committee to tackle local pollution sources at 13 hotspots
where the Air Quality Index (AQI) has reached "very poor" levels, exceeding 300. While
the overall air quality is classified as "poor," these areas—Narela, Bawana, Mundka,
Wazirpur, Rohini, R K Puram, Okhla, Jahangirpuri, Anand Vihar, Punjabi Bagh,
Mayapuri, and Dwarka Sector-8—are particularly affected. The committee, led by
deputy commissioners and supported by DPCC engineers, will provide daily reports and
deploy mobile anti-smog guns to address dust pollution, a major contributor to poor air
quality. Dig deeper

The Latest News
AAP leader Satyendar Jain gets bail in money laundering case after 2 years Dig deeper

ANI asks HC to initate contempt case against Wikipedia, says 36 hr deadline over Dig
deeper

India News

Relief for Sadhguru as Supreme Court rejects plea against Isha Foundation: 'Women
living on their free will' Dig deeper
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How a police dog helped recover %1.07 cr stolen from Gujarat farmer's house Dig
deeper

World News

‘House of Mirrors’: What happened inside secret jails for Sheikh Hasina's critics Dig
deeper

17-year-old ISIS supporter held for planned attack on non-Muslims in Singapore Dig
deeper

Sports Going

Virat Kohli recently became the fourth Indian batter to score 9,000 runs in Test cricket,
achieving this milestone in 197 innings. His journey from 8,000 to 9,000 runs took 28
matches, a target he pursued since 2022. In the Bengaluru Test, Kohli also made his
536th international appearance, surpassing MS Dhoni's record and becoming the
second-most capped Indian player, behind Sachin Tendulkar. Additionally, he
previously set the record as the fastest player to reach 27,000 international runs. In the
ongoing Test against New Zealand, India started strong, with Rohit Sharma leading the
charge alongside Kohli and Sarfaraz. Dig deeper

Its Trending

A YouTuber with over 1.5 million subscribers, Ishan Sharma, recently faced a setback
when a candidate he offered a video editor position in Bengaluru backed out at the last
minute. The applicant, a BSc Computer Science student at [IT Madras, explained in an
email that leaving campus at this stage was not the right choice for him and emphasized
that his decision was final. While he praised Sharma's offer, speculation arose on social
media regarding low salary concerns, with some users suggesting the YouTuber should
hire experienced professionals instead of students. Sharma shared the email and
sought advice from his followers on X. Dig deeper

That’s all we have at this hour in our evening briefing. Catch you tomorrow morning
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NHRC orders Rs 4.5 cr relief for 89 judicial custody death victims in
2024-25

https://www.socialnews.xyz/2024/10/17/nhrc-orders-rs-4-5-cr-relief-for-89-judicial-
custody-death-victims-in-2024-25/

Posted By: Gopi October 17, 2024

New Delhi, Oct 17 (SocialNews.XYZ) In a grim reminder of the excesses committed in
prisons, the National Human Rights Commission has recommended monetary relief of
over Rs 4.5 crore to 89 judicial custody death victims whose cases were disposed of by
the rights panel between April-September 2024.

Deaths of under-trials and prison inmates serving sentences form the largest chunk of
cases that land at the doorstep of the rights panel which had 2,109 such cases awaiting
disposal till October 4, official data with the Ministry of Home Affairs showed.

In the current financial year, the maximum number of 32 judicial custody death cases
were settled by the NHRC in May while the second highest number of 25 such cases
were disposed of in April.

Apart from the spillover from previous years, a total of 186 judicial custody death cases
were registered by the NHRC in the current financial year. Since April, the rights panel
has disposed of 141 cases out of which jail authorities and state governments were
found to be guilty of lapses in 89 matters.

Deaths in police custody and deaths in police encounters are the next two large
categories of complaints pending with the NHRC, with 265 and 201 matters,
respectively, awaiting disposal.

The backlog and regular flow of complaints related to judicial custody deaths can be
gauged from the fact that the number of intimations received by NHRC annually has
remained, on average, above 1,500 over the past decade.

Interestingly, out of the Rs 7.36 crore monetary relief ordered by the NHRC, in different
cases of rights violation including rape/abduction, electrocution or death in police firing,
in the first nine months of the current financial year, Rs 4.5 crore were given to victims
of judicial custody victims alone.

To prevent judicial custody deaths, the NHRC recommends the implementation of strict
laws against torture and custodial violence, ensuring effective enforcement and
accountability for perpetrators.
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Apart from the recommendations for monetary relief for the victims, the Commission
also suggests disciplinary or departmental action against errant public servants in cases
of judicial custody deaths.

As per NHRC guidelines on custody deaths, District Magistrates and Superintendents of
Police must report any incidents of custodial death to the NHRC within 24 hours of
occurrence or upon becoming aware of the incident. Failure to do so may imply an
attempt to conceal the event.

For early relief for a victim's family, the NHRC has also recommended the
establishment of victim compensation schemes that are accessible without the need for
an FIR, ensuring that victims of custodial violence receive timely legal aid and support
from civil society organizations
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NHRC asks Delhi govt to submit report on rape of Odisha woman

https://www.newindianexpress.com/amp/story/states/odisha/2024/Oct/18/nhrc-asks-
delhi-govt-to-submit-report-on-rape-of-odisha-woman

Express News Service Updated:18th Oct, 2024 at 9:42 AM

BHUBANESWAR: The National Human Rights Commission (NHRC) has summoned
the Delhi government seeking a detailed report in connection with the alleged rape of a
woman from Odisha in the national capital last week.

Taking cognisance of the matter from media reports and a petition filed by Supreme
Court lawyer Radhakanta Tripathy, the apex rights panel has asked the chief secretary
and police commissioner of Delhi to submit the report within two weeks.

They have been directed to mention the present health status of the victim, police
investigation and the steps taken to provide relief and rehabilitation to her.

“The incident is indeed horrific. Even after many incidents of sexual assault on women
in Delhi and nearby areas, the authorities seem to have not learnt any lessons. Such
incidents indicate that the women and other vulnerable sections of the society are not
safe and they can be easily targeted by the anti-social elements at their free will,” the
order stated.

On October 10, a 34-year-old woman from the state was allegedly raped and dumped in
Sarai Kale Khan area of Delhi. The woman had left her home in 2023 and was living
with another woman in Katwaria Sarai area of Delhi. She was living on the streets of
Delhi following some disputes with the woman in August.

“The incident indicates that probably the victim was not able to get any relief from the
authorities of the Delhi government to ensure a safe shelter for her after leaving the
place where she was residing with another woman which is a matter of concern,” the
commission observed.

Seeking reports on the steps taken or proposed to be taken to ensure that such
incidents violating the right to dignity of the women do not recur in future, the NHRC has
warned personal appearance of the authority concerned, in case the report is not
received within the stipulated time.
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NHRC's Milestone: Champions of Human Rights in India

https://www.devdiscourse.com/article/law-order/3126525-nhrcs-milestone-champions-
of-human-rights-in-india

NHRC acting Chairperson Vijaya Bharathi Sayani highlighted key human rights cases,
including the Sandeshkhali harassment incident, during the commission's 31st
anniversary celebration. She emphasized NHRC's commitment to justice and India's
role as a human rights leader, citing over 68,000 cases resolved and significant
monetary relief granted to victims.

Devdiscourse News Desk | New Delhi | Updated: 18-10-2024 15:22 IST | Created: 18-
10-2024 15:22 IST

The National Human Rights Commission (NHRC), under the aegis of acting
Chairperson Vijaya Bharathi Sayani, commemorated its 31st anniversary with significant
discussions on pressing issues. Among these, the case of alleged sexual harassment in
Sandeshkhali, West Bengal, drew attention, highlighting the NHRC's rigorous inquiry
and subsequent report.

Sayani addressed an audience at Vigyan Bhawan, with Vice President Jagdeep
Dhankhar in attendance, underscoring the NHRC's vast remit over diverse human rights
issues from custodial deaths to exploitation of marginalized communities.
Sandeshkhali's incidence was cited as a stark reminder of the prevailing challenges.

Amidst political tensions between the Trinamool Congress and BJP surrounding the
Sandeshkhali case, Sayani reaffrmed NHRC's dedication to fostering a safe
environment for justice. Since its inception, the commission has dealt with over 23 lakh
cases, offering substantial financial relief to victims and setting strong precedents in
India's human rights journey.



DEVDISCOURSE, Online, 19.10.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC Marks Milestone Amidst Controversy: Advocating for Human
Rights

https://www.devdiscourse.com/article/law-order/3127208-nhrc-marks-milestone-amidst-
controversy-advocating-for-human-rights

The NHRC marked its 31st anniversary with acting Chairperson Vijaya Bharathi Sayani
highlighting significant human rights cases. Among them was the Sandeshkhali sexual
harassment case, accentuated by political tensions in West Bengal. Sayani emphasized
NHRC's commitment to justice and the need to protect vulnerable groups.

Devdiscourse News Desk | New Delhi | Updated: 18-10-2024 22:28 IST | Created: 18-
10-2024 22:28 IST

The National Human Rights Commission (NHRC) marked its 31st anniversary with a
key event in New Delhi, addressing significant human rights issues. Acting Chairperson
Vijaya Bharathi Sayani highlighted the NHRC's role in addressing myriad violations,
including the contentious Sandeshkhali sexual harassment case tied to political tensions
in West Bengal.

Sayani underscored the NHRC's accomplishments, including handling over 23 lakh
cases since its inception. In its recent work, the commission disposed of 68,867
complaints and recommended substantial monetary relief for victims. The NHRC aims
to uplift marginalized groups, embedding dignity and rights as a societal cornerstone.

A national conference on the rights of older persons was also held, where Sayani
emphasized the need for effective implementation of laws and schemes to support the
elderly. Issues like affordable healthcare, social security, and protection against age-
based discrimination remain priorities for the NHRC.



